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Will the Minister of FINANCE be pleased to state:

(a) Whether the Government has exempted concentrated milk from excise duty ; 

(b) If so, the details in this regard ; 

(c) Whether despite such exemption the prices of milk is still not in reach of common men of the country; and 

(d) If so, the corrective steps taken by the Union Government in this regard ?

Answer

MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.PALANIMANICKAM) 

(a)&(b) with effect from 9th September, 2004, Government had exempted excise duty on concentrated milk, not containing added
sugar or other sweetening matter. 

(c)&(d) It is reparted that milk is mainly reconstituted using raw milk, milk powder and white butter. Even if concentrated milk is used, it
is in a very small quantity. As such, impact of excise duty exemption on concentrated milk on the overall price of milk is very limited.
Price of any commodity, including milk , depends on a number of factors like demand and supply, general state of economy, inflation,
etc. and excise duty is only one of the elements. So fas as Central Government is concerned, it has exempted milk, including
concentrated milk, from excise duty thus eliminating one of the elements, which may have increased its price. 
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